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neerhig Corporation Ltd., by M/A. 
Jiwan La] and Company. The fire­
bricks supplied by the contractor were 
quite suitable for the purpose for 
which they were ordered. There is, 
therefore, no question of any loss tt> 
the Heavy Engineering Corporation on 
account of the supply of firebrick*.

(b) The reference ts presumably to 
Shri B. P Smha, Junior Scientific 
Assistant. His transfer from Ranchi 
to Bilaspur was effected on!y in the 
exigencies of service.

(c) Shri Smha ha* been promoted
to next higher grade of Senior St lcnti- 
fic Assistant from the uu*.. date on the 
recommendation^ of an Expert Com­
mittee. |

(d) Does not arise.

Issue of Licences to Industrial Under 
taking*

4011. SHRI BHAGIRATH BHAN- 
WAR: Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) the number of industrial under­
takings which were issued licences 
during the last one year; and

(b) for what items these licences 
were issued?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B. P. 
MAUftYA): (a) and <b) During 1074, 
a total of 1009 industrial licences were 
usuedL A statement showing the 
scheduled industry-wise break-up of 
the Ueeaces issued during 1974 fa laid 
0n the Table of the House. 
JPiaced ill Ubwry. $t* No. LT- 
*238485.

Expenditure to be incrrrefl by REC im
Madhya Pradesh during Fi.th plan

4012. SHRI BHAGIRATH BHAN- 
WAR; Wi 1 the Minister of ENERGY 
be pleased to state*.

(a) the amount proposed to be spent 
by thc Rural Electrification Corpora­
tion in Madhya Pradesh during the 
Fifth Five Year Plan period; and

(b) the amount proposed to be spent 
on the energisation of the pumpmg 
sets and the number of the pumping 
sets likely to be activised therefrom?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LNLtfGY (PROF. 
SIDDHESHWAR PRASAD 1 (a) An
outlay of Rj- 400 uort., liu.» oeen pxo- 
pos«d m the diaft l-if’.h P*an for 
financing rut a! olccti t!!** d'lur. schemes 
bv tist' Hur.il El<-<.triftc«Uou Corpora­
tion Lid Assistance to individual 
States win depend upon li.e number 
of .scVmcj. t»pon*orpd by the respective 
StPteb Electricity Boaids and appxoved 
b> tne Corpotation in accui dance with 
the noints ami guidelines prescribed 
by it

Additional amount provided for 
rural eleiti ideation under The Mini­
mum Needs Prc gramme i* Rs 272 33 
crores Madhya Pradesh's share in 
this outlay i8 Rs 55 croieb This 
amount is also being chanah*ed 
through Rural Electrification Cotpora- 
tion Ltd

(b> It is targetted to energw* 38.1t>0 
pumpsets in Ma<3k\va Pradesh under 
normal state programme during the 
Fifth Plan Morc pumpset** will be 
energised under the schemo* sanc­
tioned by Rural Electrification Corpo­
ration Ltd The mam trust of the 
schemes sanctioned by the Corporation 
is on energisation of agricultural 
purmpsets. However, it is not possible 
to work-out the amount to be spent 
on the energisation of pumpsets sepa­
rately since the installations for 
supplying electricity to different cate- 
gorieg of consumers are common.




